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Kashi Nath (Dead) through L.Rs. Appel I ant (s)
VERSUS
Jaganat h Respondent (s)

Wth SLP(C) No.14360 of 1998
Date : 15/10/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR, JUSTI CE ARI JI T PASAYAT

For Appellant (s)M. O P. Sharnma, Sr.Adv.
M. K R Gupta, Adv.
M. R C GQubrele, Adv.

For Respondent (s)M. Aruneshwar Qupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. B. Tarkam |earned senior counsel for the appellant started his argunments at 11.25 AM and
concluded at 12.10 PM Thereafter, M. J.V. Suryanarayana, |earned senior counsel for the res
pondents made his subnissions upto 12.40 PM After that, |earned counsel for the appellant m
de his submi ssions, in rejoinder, for ten mnutes.

Arguments concluded. Judgnent reserved.

(Neena Verma) (Vijay Aggarwal)
Court Master Court Master
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